
HIGH COURT OF IHARKHAND. RANCHI
NOTIFICATION

THE 05th Februdr1,2A24

No. 19/A : Mr. Diwakar Pandey, Principal District & Sessions ]udge, Deoghar, is hereby

traruferred and posted as Judicial Commissioner, Ranchi.

By order of the Court
Sd/-( Mohammad Shakir)

Registrar General

Memo. No. 568 /Anntt. Dated - the 05th February,2024

Copy forwarded to the Principal Secretary to the Government, Deparbnent of

Personnel, Administrative Reforms & Rajbhasha, Jharkhand, Ranchi / the Principal Secretary,

Law (Judicial) Depattrnent, Govemment of Jharkhand, Ranchi / the Accountant General (A&E),

Jhar}fiand, Doranda, Ranchi / the ]udicial Commissionetlf c, Ranchi/the Officer concerned for

information & needful /the Central Project Co-ordinator, e-Courts Proiect High Court of

Jharkhand, Ranchi with a request to take necessary steps for uploading in the

this Court.
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